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Steps taken to promote Tourism for
Common People

681. PROF. NARAIN CHAND PA.
RASHAR: Will the Minijster of
TOURISM AND CIVIL AVIATION be
pleased to state:

(a) whethey Government have
taken any steps to promote tourism
for the common people by providing
facilities like concessional rail travel
and cheap lodging at places of pilg-
rimage and other tourist interest;

(b) a brief outline of the steps
taken for this purpose; and

(¢) if no steps have been taken
in this regard, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI CHANDU
LA, CHANDRAKAR): (a) and (D).
Yes, Sir. For providing facilities for
a large number of pilgrims, a Society
under the Societies Registration Act
has been registered which will re-
ceive grants/donations from the Cen-
tral and State Governments, religious/
charitable trusts, institutions, indivi-
dual etc. From the fund so created,





